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'GOVERNMENT ‘OF KERALA ~ ~
Law (Legislatiou-G) Department '

NOTIFICATION

No. 19961/Leg.G2/2017Law. -~ . 7 April, 2018
' " Dated, Thiruvananthapuram, 24th Meenam, 1193 -
' ' ' 17th Chaithra, 1940.

In pursuance of clause (3) of Article 348 of the Constitution of India,
- the Governor of Kerala is pleased to authorise the publication in
~ the Gazette of the following translation in English language of the
A. P.J. Abdul Kalam Technotogical University (Amendment) Ordinance,

2018 (25 of 2018). .

By order of the Governor,. '

B. G HARlNDRANATH, :
Law Secretary. -




TR

e [Trénslaticm in English of the *2018-082) of). ail 0&. @ominyd &eno
 av00mElmmaSm qudqmendoel (sesnol) asdadimaas” published
under the authority of the Governor.j ' ' :

. ORDINANCE . No. 25 OF 2018

THE A. P J. ABDUL KALAM TECHNOLOGICAL UNIVERSITY -
" (AMENDMENT) ORDINANCE, 2018

~ Promulgated by the Governor of Kerala in the Six.ty—'ninth Year of
the Republi¢ of India. ' ' ' :
! o L ORDINANCE

to amend the A. P.J. Abdul Kalam 'Techlfmlugiba! University Act. 2015.

Preamble—Whexkas, thie A. P, J. Abdul Kalam Technological University
.' (Amendment) Ordinance, 2017 (28 of 2017) was promulgated by the
Governor of Kerala on the 8th day of December, 2017; o

Anp WhiREAs. 2 Bill to replace the said Owdinance by an Act of the

State Legislature was published as Bill No. 101 of 14th Kerala Legislative
Assembly and the same could _nof_ bée introduced in.’ and passed by.
the Legislative Assembly during its session which commenced on the

- 22nd day of January, 2018 and ended on the 7th day of February, 2018;

’ ~ AND WHEREAS, in order to keep alive the provisions of the said

Ordinance, the A. P. J. Abdul Kalam Technological University (Amendment) -

_ ~ Ordinance, 2018 (18 of 2018) was promulgated by-the Governor of Kerala -
* on the 12th day of February, 2018; o ' S :

~ AND WHEREAS, @ Bill to replace the said Ordinance by an Act of the

~ State Legislamre was published as Bill No. 117 of 14th Kerala Legislative.

‘Assembly and the same could not: be introduced in,.and passed by, the

Legislative Assembly during’its session which commenced on the 26th day
of February, 2018 and ended on the 4th day of April, 2018; '
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AxD Wiy s, llt'ldl.[’ xuh L|‘]{1‘\L (a) of LI use t”} ol Article "13-
:he Constitution of India: the A, P J Abdul Kalam ‘Fechnological Lm\um\
{ ’\muuhnun} Ordinahce. "U]‘s (1S of "Ulh} will ceuse to up;.ral; i Ilu,
9th day ot /\pnl. 2018 :

\\n Wi kias. difficulties \uli arise i th-. provisions ut Ihc m!ld
(Juhmuu.c arc noi }\Lpl alive: '

Asp \Mn Rt s, the l caislative Asscmbl) af the bldlr.‘ of Kerala is non

in session-and the Governor-of” Kerali 1s satistied tha cIrcumstnees exist -

which render 1t necessary for him 1o ke lmmedhuc dmnn

Now. Trerirore, in exeidise of the powers conferred by clause (l} of
Articke 213 of the Constitwion of India. the Goyvernor of I\leld 18 pleased
to promulgate the following Ordinance:- ' :

1. Short u’n’v mm‘ COMMCICCICTE —(1) This Ordinance may - be

called the AP ). Abdul Kalam Iedmnhumal Lm\cmn [\nmuimum
(ndumnu.. 2018,

{2) 1t shatl be deemed 1o have come o toree on the Sth dav of

December, 2017

20 e 1T 0 2013 50 !u remporarilv amended. I)urmﬂ the ;u_rmd
at operation of this Ording ee. the ACPOL Abdal Kalam Technological
Universitn Act. 2015 (17 of 2015) (heréinatier referred to as the
principal- Act) shall have dlc-.l auhp.u w llu. amendments s[n.ull-.d in
sections 3 1w 10,

3. Substitution wi references ia Lumm AV sxiony hy un'ru
'L\;u«nmu\ An the principal Acu
o ta) for the words. ~Academic Commitise™ wherever they oceur,
therwords Academic Councit™ shall be substituted: '

tb) for the words “Lxecutive Commitiee™ wherever they oceur.

the woid “Syndicae” shall be substituted.”

1. Amendment of section 14 -In section 14 of the prmupwl Act.
sub-section (5). for the words “as soon as may be, report in writing™ lhu
words “submit for approval in the rext aneeting”™ shall be substituied.
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four vears.”

. 13-
j‘k_ _ N .
3. dAmendment of section 13- -In the pnmlpal Act. for sub-section (3)

of section 13 and- the pmnm thereto. the following nuh-u.umn shall be

subst uult.d namely:-

(?] ]h; term of '1ppnmlmcm of Pm-\ 1u.-( ll.mc.cllur shall be

6. Amcndment u)‘ section 220 In s'ulion 22 of 111:: principal Act.
the word “and”™ occurring. after qtent “(iv) The Research ¢ ouneil”™ shall by

omitted and ul'lcr itlem (1v) so amended. the following m.ms 511‘111 be
. l!'l'-bﬂc.d namely: S '

_ The Board ol Slud:c»
(vi) The Findnee Committee:
t\u} The. Planninu ('.‘unﬁniltee:
(viil) 'IhL Smd;m« Council. and™

T Amendment of section 23.-=In bet.lmn 22 of th.. Dnnupal Act.
sub-section €1} : o

{a) under the heading “l;'x-ol‘ﬁcio Members™. for item {(Xv). the

- following ilem shall be substited. nalml\ —-

CUNY) fh; C h.uunan ol Iln, l.Jn:\t,mI\ Unmu

'{h] under the heading ° Flc.uud l\‘lt.l‘llht.t‘\ . tor item {n} lhc'
TJollowi mg. item shall be ~.L:b:,lalulc.d n.um,])

=) Six n,puagnlamc: of lhe sludmh of Ilu. Universiy.
deu-..d by the students from among lhv..m:,x.l\m as may be pluulhcd bry
(he Statutes. of whom three shall be from Government uwim.cnnn

eolleges, one shall be from aided uwmcmnu LO“U'ﬁb. one bhd“ be from

Guoverninent controlled self ﬁn'mum__ engincering colleges and one shall be

' '-tmm private :.cli Inmnunu L]lLlilt‘.‘Ll'lﬂ" colleges: of the said members. one
~ shall be a po:.l wraduate student. .one shall be a woman and one shall
_ bclonu to the S\,hedulnd (aalu or St.hudult.d lnbus, : .




(¢} under the heading “Nominated Members”,—
(i) for item (iv), the following item shall be substituted,
- namely:— o o .
oo “(iv) Two eminent academicians from any .of the
Universities in Kerala who has supervised Ph.D. Research and having
post doctoral publications.”. B e .
@) for item (v). the following item shall be substituted,
- namely— 2 : R
“(v} Heads or Managers of three engineering colleges.

nominated by the Government, of whom one shall be from aided college,

‘one shall be from Government controlied self financing college and one
- shall be from private self financing college;™; - - _
(iii) for item (vi), the follbWing’ items shall be sub'sr'itutcd.
“namely:— ' ' e . _ o
“(vi} Two teachers of Government engineering colleges,

one teacher of aided engineering college, one teacher of Government

controlled ‘self financing engineering college, one teacher of private self
financing engineering college, nominated. by the Government from among

the teachers, who shall be having Ph.D. and ten years of teaching

experience; of the said members, one shall be a woman, one shall belong
to Scheduled Castes or Scheduled Tribes and one shall be a teacher of-
science subject other thar engineering; o E
(vii) One member, nominated by the Government, from
. among non-teaching staff.”; - ; ' S
_ ' (d) under the heading “Other Members™, item (i) shall be
omitted, B S . :

8. Amendment of section 27, In section 27 of the principal Act, in’

sub-section. {1), under the heading.“Ex-ofﬁcilo Members",—

. (a) for item (xi), the following item and provise shall be
substituted; namely:— . '

'  “(xi) One member nominated by the Government from among
the representatives of the students in the Board of Governors:

-~

i

%)
Rl
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"'"‘ _Pro_vided_ that where the election of representatives of students has
not been completed as per the Statutes, the Government may, till the
_completion of election nominate one student of a Government engineering

* college affiliated to the University;” - o ' o

(b) for item (i), the following item shall be substituted, namely:—
“(xiii} One memiber _nbniinated by the Government from
among the Managers or-Heads of Engineering colleges in the Board of

Govemors;”; R ' o R

9." Amendment of section 31.—In section 31 of the principal Act, in
~sub-section (2),— ' - : : .

(@) for item (iii), the following item shall be substituted, namely:—
_“(iii) One Principal each nominated by the Board .of
Govemors from each of the category of Government engineering college,
. aided engineering college, Government controlled seif financing college and
private self financing engineering college affitiated to the University from
. the lists consisting of three persons each given by the Vice-Chancellor; of
‘whom one shall be a woman. In the absence of woman qualified to be
included in the lists, those who belong to other categories shall be
considered.™; o _ _ '
(b) for item (iv), the following item shall be substituted, namely:—-
‘ *(iv) -One teacher each. not below the rank of 'p,rofessors
- nominated by the Board of Governors, from each of the category of -
- ‘Government engineering college, aided _engin’eerihg college, _Govermhcnt '
controlled self financing college and private self financing engineering
college; affiliated to the University, from the lists from cach of the said
categories given by the Vice-Chancellor consisting of three persons each
representing various branches of engineering; of whom one shall be a
woman and one shall belong 10 the Scheduled Castes or Scheduled Tribes.
_ In the absence of woman or those belonging to Scheduled. Castes or
" Scheduled Tribes qualified to be included in the lists, for the places
earmarked_ for those categories, those belonging to other category or
categories shall be considered.”; ' o
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() item vy, for the words “Two eminent industrialists™ (P~

words “(Jn'c enuneit indusirialist” shalt be '-ub'-.lllu[cd
{d} alzgr Hem (\mj the: following items shall h:, inserted, namely:

_ “{ix) Vice- (hmmmn Ketata State Hwhu Idumtmn ( uunui
or a member of the Coundil authorized by hint;

(%) Two student representatives oi‘ the Board of Governors.

‘nominated by the Chancellor. of whonr onc shall be a eraduate student -

and one shall be o pm[ graduate sluulu]l of whom one shall be a
wonmn.” '

-

0. fusertion of wew sections . for seetion 370 Forsection 37 of

"lh‘. pnnupai Act the following su.mma wlmll be \.ubwluulcd namely:

~37. Bourd of Studios. (1) ”]LI‘C shall a Board ot Studu: for

vach b:mu.h 0] studies, as du,uclcd by the S)lldl(.dle

] {"} The constitution. and powers of Bomd ul Studies shall
be as prescribed by the Statutes, :

RS R i".f'umn' o Comtitittee.. There ‘shd“ be g hndm.c
Committee. 10 advice on any l'-mLIC*- rc!alcd to financial mdllua of the

University., with a person lmvm; spcutnc qualmmlmm appointed bv lhe

Sy ndlcalc. as its C hdtﬂ‘nd]] : o .

{2} Suhjca.r to the. provisions of Ih1~. Au the um:,tnunon
powers, functions and’ procedures for delegation ‘of powers ul Fiance
Commnittee shall be as preseribed by Swlulc

378 Hmnmu: Commitive, —--—-{I) There shall be o Pl’mmnU

¢ nmnutu,e to advice the Syndicate and Academic Council on any malter .
~which are considered 1o be necessary for achicving the objectives.of the.

Universily, with a person appointed by the Syndicate -as its Chairman,

. {2} The Planning (omnnllu shall ha\ the fol]wwing
tum.nmm namely:

: (0 10 chalk oul mmpu.henwl\n pl.ln for five years with
lupul gt the development of the University: '

{it) to prepare an outline of (IUH]].IM& mt,thuds for the
progress of the { |11\t.r:>ll\

.

R
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(m) to render advice with re;,ard to the lmplcmentauon

of plans approved by the Syndicate:

(iv) to evaluate the total experllse shown by the
University in achieving the target intended to be achieved during the
plan penod :

{3) Subject to the prmisions :Of this Act, the constitution,

- powers, functions and procedures for delegation of powers of Planning

Cominittee shall be as prescribed by Statutes.

37C. Students Council, —(1) There shall be a Students Council’
for the University for dealmg with the matters relatmg 1o ‘welfare of

o students

2y Sub_peét 10 the provisidns of this Act, the constitution,
powers, functions and procedures for delegation ot powers of Studcms _
Coungcil shall be as prescribed by Statutes.”.

1. cheu! and saving.—(1) The A. P. J. Abdul Kalam Technologlcal

_ Un1vers1ty (Amendmenl) Ordmancc 2018 (18 ot 2018) 1s hcreby repealed

(2) Notwithstanding such repeal, anyth;ng done or deemed to

“have been done or any actiori taken or deemed to have been taken under

the principal ‘Act as amended by the said Ordinance shail be deemed 10
have been done or taken under the pmnc1pal Act as amended by this
Ordmance ' :

P: SATHASIVAM,
GOVERNOR.

IU132TROVBIS-2.





